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Allotment ot Cooking Gas Agency in
Bhopal

1155. DR. BHAI MAHAVIR;

SHRI SHRIDHAR

DEO DHABE:

Will the Minister of ENERGY be
pleased to state:

WASU-

(a) whether it is a fact that a cook-
ing gas agency at Bhopal reserved for
tribals has been allotted to the son of
the Deputy Chief Minister of Madhya
Pradesh;

(b) If so, what are the reasons
therefor;

(¢) what is the quota reserved for
tribals and _whether there has been
any such diversion before this also;
and

(d) whether any action is heing
taken by Government in the matter to
compensate the tribals?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
DALBIR SINGH): (a) Shri Suraj
Bhan Solanki, a candidate belonging
to Seheduled Tribe has been selected
for this agency, reserved for Schedul-
ed Tribe. He happens to be the son of
the present Deputy Chief Minister.

(b) The selection was mpade in line
with the policv-laid down for the pur-
pose.

(c) 25 per cent of all petroleum pro.
duct dealerships/distributorships are
reserved for persons belonging to SC/
ST communities. In the instant case
there has been ng deviation from poli-
¢y inasmuch as the person selected for
Bhopal Cooking Gas Agency earmar-
ked for “ST” category reportedly bhe-
longs to ST Community.

(d) Does not arise in view of (c)
above.

Building construction work under
Assam Petro-chemicals Limited
1158. SHRI ROBIN KAKATI: Will
the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:
(a) what is the amount of expendi-
ture incurred during the last three
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years on various construction works
of building of the Assam Petro-Che-
micals Limited, Namrup and the fund
allocation for this purpose tor the
year 1982-83;

(b) what are the names of the per-
sons or firms with their addresses who
have been given construction works
worth more than rupees three |akh and
above in 1980-81 and 1981-82 respec-
tively;

(c) whether it is a fact that the
internal auditors cell in their repoit
pointed out many irregularities in
allotment of building construction
works and als¢ that most of the cons-
tructed buildings are not according
to original specifications and awe
substandard; and

(d) at what rate cement and iron
materials are purchased by the com-
pany and at what rate they are sup-
plied to the contractors?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI RAMA CHAN-
DRA RATH): (a) to (d) The infor-
mation is being collected and will be
laid on the Table of the House.
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